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C. A.:T~.Bench, JObHPlJR 
M.P. NO. 238/93. . ' • 

Orders ..... 
Mr. S.K. Jain, counsel for applicant. 

_}!r. S.C. Mitj:atl, counsel for respondent:n. 

He~rd learned counoel for the parties. 

The M.P. io allowed. Re~poment no. 2 is 

directed to produce the A.C.Rs. of the petitioner 

for the years 1988-89 and 1989-90 and the 

proceedingB of the SelectioFl committee for 

promotion to the Indian FOrest service held in 

1991+92 on the date of hearing. 
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(B .B. Mahajan) 
A.M. 

(G .K. Srivastava) 
J .M. \ 
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